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IMPLEMENTATION GAPS IN PM SURYA GHAR: MUFT BIJLI YOJANA 

 

3657. SHRI K.R.N. RAJESHKUMAR 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) the number of rooftop solar installations completed under the PM Surya Ghar: Muft Bijli Yojana 

against the target of one crore households by FY 2026-27, State-wise; 

(b)   whether the Ministry has addressed public grievance regarding high upfront cost 

for economically weaker sections (EWS), and status of the Utility Led Aggregation model meant to 

subsidise these consumers; 

(c) the average time taken by DISCOMs (Distribution Companies) to approve net-

metering applications and release central subsidy to the consumer’s bank account; and 

(d) the status of the National Green Hydrogen Mission hubs in Kandla, Paradip and Tuticorin and the 

total quantum of green ammonia supply contracts awarded as of February 2026? 

 

ANSWER 

THE MINISTER OF STATE FOR NEW & RENEWABLE ENERGY AND POWER 

(SHRI SHRIPAD YESSO NAIK) 

(a) Under the PM Surya Ghar Muft Bijli Yojana (PMSG: MBY), since its launch in February 2024, a 

total of 26,19,879 rooftop solar (RTS) systems have been installed across the country, as on 19.03.2026. 

These installations are benefitting 32,38,992 households. The state/UT wise details are given at 

Annexure.  

 

(b) To facilitate adoption of RTS system for economically weaker sections under the PMSG: MBY, 

following steps have been taken by the ministry: - 

 

(i) Availability of collateral-free loan from nationalized banks at a concessional interest rate of 

repo-rate plus 50 bps, i.e., 5.75% per annum for the present, with a tenure of 10 years. 

(ii)  Included RESCO/Utility-Led Aggregation (ULA) Models. 

 

Under the ULA model of the PMSG: MBY, MNRE has sanctioned 12.58 lakh RTS installations in 10 

States/UTs including Andhra Pradesh, Odisha, Kerala, Jammu & Kashmir, Andaman & Nicobar 

Islands, Ladakh, DNH & DD, Telangana, Bihar and Tripura.  

 

(c) Under the PMSG: MBY, the Government has simplified the regulatory approval process by waiving 

technical feasibility requirement and introducing auto load enhancement upto 10 kW. Also, the Net 

metering agreement has been made part of application in the National Portal.  

Further, the entire process from application to Central Financial Assistance (CFA) disbursal is online 

through the National Portal. With all credentials are entered correctly on the National portal, the average 

time taken in releasing the CFA is around 15 days after redemption request made by the consumer.  

(d) Deendayal Port (Kandla, Gujarat), V. O. Chidambaranar Port (Tuticorin, Tamil Nadu) and Paradip 

Port (Odisha) have been recognised as green hydrogen hubs under the National Green Hydrogen 

Mission (NGHM). 

 

Prices have been discovered by Solar Energy Corporation of India (SECI) for the production and supply 

of 7,24,000 Metric Tonnes per Annum (MTPA) of Green Ammonia (a derivative of Green Hydrogen) 

to 13 fertilizer units across the country. 

*****  



Annexure referred to in reply of part (a) of Rajya Sabha Unstarred Question No. 3657 to 

be answered on 24.03.2026 regarding Implementation gaps in PM Surya Ghar:Muft Bijli 

Yojana 

 

State/UT wise details of progress made under the PMSG: MBY (as on 19.03.2026) 

 

S. No. State/UT No. of Installations  No. of Households Benefitted  

1 Gujarat 594,899 856,946 

2 Maharashtra 490,489 779,007 

3 Uttar Pradesh 420,823 425,425 

4 Kerala 209,641 214,966 

5 Rajasthan 159,566 164,002 

6 Andhra Pradesh 114,302 117,442 

7 Madhya Pradesh 104,458 108,049 

8 Assam 102,187 102,752 

9 Uttarakhand 71,758 72,693 

10 Haryana 63,914 71,689 

11 Tamil Nadu 60,142 70,535 

12 Odisha 50,208 50,556 

13 Chhattisgarh 39,982 41,442 

14 Telangana 32,646 44,344 

15 Jammu and Kashmir 26,857 26,865 

16 Karnataka 17,207 26,393 

17 Bihar 16,648 17,281 

18 Punjab 12,008 12,118 

19 Himachal Pradesh 7,940 7,941 

20 NCT of Delhi 6,822 10,704 

21 Puducherry 2,809 2,809 

22 Tripura 2,651 2,662 

23 Goa 2,096 2,459 

24 Jharkhand 1,939 1,941 

25 Ladakh 1,486 1,486 

26 West Bengal 1,352 1,415 

27 Chandigarh 1,111 1,111 

28 Mizoram 977 979 

29 Lakshadweep 932 932 

30 Manipur 911 911 

31 DNH & DD 627 627 

32 A&N Islands 229 248 

33 Nagaland 186 186 

34 Meghalaya 46 46 

35 Sikkim 29 29 

36 Arunachal Pradesh 1 1 

  Total 26,19,879 32,38,992 

 

  


